
175 Papers laid DECEMBER 13, 1969 011 Ilze Table 176 

11.03 HIlS. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORTS OF INmAN INSTITl'lT OF 
TECHNOLoc,y. K..NPUR AND INDIAN INSTI· 

TIlTE OF II-hNAGEMENT, WMEDAB.\D 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS, AND IN THE MINJSfRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH) : Sir. On behalf of Dr. V. 
K. R. V. Rao, I beg to Jay on the Table-

( I) A copy of tbe Annual Report of 
the Indian Institute of Techno-
logy, Kanpur. fOr the year 
1968-69. 

(2) A copy of the Annual Report of 
the Indian Institute of Manage-
ment, Ahmedabad for the year 
1968-69. [Placed in Librarv See 
No. LT-2332/69J. .' 

REPORT BE. RAILWAY ACCIDENT AT LUCKEE-
SARAI, EASTERN RAILWAY 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH) : I beg to lay on the Table a copy 
of tbe Report of the Commissioner of R2.il· 
way Safety On the accident involving train 
No. 22 Dawn North Bihar Express at 
Luckeesami Station of Eastern Railway on 
the 24th October. 1966. [Placed ill Lihr-
ary. See No. LT-2333/69. 

STATEME"'T RE. CYCLONE IN \NDHRA 
PRADESH IN NOVEMBER, 1969 

THE 1vn~ISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO) : I beg 
to lay on the Table a st~tement (Hindi 
and English ver8ions) regarding November, 
1969 Cyclone in Andhra Pradesh. [Placed 
ill Library. See No. LT-2334/69J. 

ANNUAL REpORT OP K.ERALA AGRO-INDUS-
TRIES CoRPORATION LTD. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI D. ERING) : Sir, 
all behalf of Shri Annasail ib Sbinde, I beg 

to lay on the Table a copy or the Annual 
Report of the Kerala Agro-Industries Cor-
poration Limited Trivandrum for the year 
) 968-69. along with the Audited account~ 
and the comments of the C-OmptroIler Bnd 
Auditor General thereon, under SUb-section 
() of section 619A of the Companies. 
Act. 1956. [Placed in Library. See No. 
LT-23>5 1 69J. 

NOTIFICATIONS UNDER ALL INDIA SERVICES 
ACT, 1951 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME \FFAIRS (SHIU 
K. S. RAMASWAMY) : Sir, on bebalf of 
Shri Vidya Charan Shukla, I beg to lay 
nn the Table a copy each of the foIlow-
ing Notifications under sub-section (2) of 
section ~ of the AlI India Services Act, 
/9"51 :-

(I) The Indian Police Se['\ice (Fixa-
tion of Cadre Strength) Seventh 
Amendment Regulations, 1969, 
published in Notification No. G. 
S. R. 2670 in Gazette of India 
dated the 29tb November, 1969. 

(2) The Tenth Amendment to the 
Indian Police Service (Pay) 
Rule.. 1954. publisbed in Noti-
fication No. G.S.R. 2671 in 
Gazelte of India dated the 291h 
November, 1969. 

(3) The Indian Police Service (Pro-
bationers' Final Examination) 
Regulations, 1968. publisbed in 
Notification No. G's.R. 2677 in 
Gazette of India dated tbe 29th 
November, 1969. [Placed ;Il' 
Library. Sec No. LT-2336/69J. 

MORMUGAO PORT TRUST (PROCEDURE AT 
BOARD MEETINGS) 'l.MENDMENT RULES, 

1969 

THE DEPUTY MINISTRY IN THE 
DEPARTMENT OF PARLIAMENTAR.Y 
AFFAIRS, AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHR.I 
IQBAL SINGH): I beg to lay on the 
Table: 

() A copy of the Mormugao Port 
Trust (Procedure at Board Meet-
ings) .'l.mendment Rules, 1969, 
published in Notification No. G. 


